9,\ © NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH .
~ AHMEDABAD

C.P. No. 173/241-242/NCLT/AHM/2017

~Coram: Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD |
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 23.02.2018

Name of the Company: ~ Jignesh Ramesh Patel & Ors. o
' V/s. o
HR Patel Granites Pvt. Ltd. & Ors.

Section of the Companies Act: Section 241-242 of the Cofn anies Act 2013

$.NO. NAME (CAPITAL LETTERS) _ DESIGNATION __ REPRESENTATION _ _SIGNATURE

pdvocate  Pptlners  pui

ORDER
I earned Advocate Mr. Sharvil Majmudar present for Petitioners. Learned Advocate
Mr. Yogcsh Ravani present for_ReSpondents No.1to3. o

Petitioner submitted that he has n\%;c; ke, furnished with the complete copies of
- preliminary objections to which t e learned lawyer appearing on behalf ot '
respondent conceded and agree to furnish the complete copies along with the
documents within three days. ' -

MANORAMA KUMARI
 MEMBER JUDICIAL

List the matter for hearingbefor_e admission on 21.03.2018.

~ Dated this the 23rd day of February , 2018.




